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Pala Andalu v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 3943
Pasula Srinivas v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 3925
Patel Ejaz Pasha v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 3929
Pathuri Vamshi v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 3924
Racha Bharathi v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 3941
Rahemath Nasreen v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 3921

Sama Sanjeeva Reddy v. Pedda Amberpet Nagar Panchayat, (Suddala Chalapathi Rao, J.), 2026 SCC
OnLine TS 3946

Sampalli Yugender Rao v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 3926
Suresh Nair v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 3949
Taluri Anantha Lakshmi v. Fakir Musa, (C.V. Bhaskar Reddy, J.), 2026 SCC OnLine TS 3933

Telangana Public Service Commission v. Yenagandula Mahender, (Aparesh Kumar Singh, C.J. and
G.M. Mohiuddin, J.), 2026 SCC OnLine TS 3939

Union of India v. S.A. Associates, (G.M. Mohiuddin, J.), 2026 SCC OnLine TS 3919
Uzair v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 3928
V. Krishna v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 3947

Venkata Shiva Sai Heights Welfare Assn. v. Union of India, (Laxmi Narayana Alishetty, J.), 2026
SCC OnLine TS 3950

Uttaranchal High Court [8]
Ashok Mehra v. Neha Chadha, (Alok Mahra, J.), 2026 SCC OnLine Utt 1125
Deepak Bora v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1124
Kaushal Kumar v. State of Uttarakhand, (Ashish Naithani, J.), 2026 SCC OnLine Utt 1123

Mamta Shailendra v. Almora District Coop. Bank Ltd., (Pankaj Purohit, J.), 2026 SCC OnLine Utt
1128

Manik P.B. Bameta v. CBSE, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 1129

Mohan Singh Nagnyal v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1126
Mohd. Danish v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1127

Uday Singh v. State of Uttarakhand, (Ashish Naithani, J.), 2026 SCC OnLine Utt 1122

Gujarat Authority for Advance Ruling (GST) [1]

Jiva Sciences (P) Ltd., In re, (Vishal Malani and Sushma Vora, Members), 2026 SCC OnLine Guj
AAR-GST 1
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Karnataka Authority for Advance Ruling (GST) [11]

Codeword Process & Printers, In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi,
Members), 2026 SCC OnLine Kar AAR-GST 13

House Construct Infra, In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi, Members), 2026
SCC OnLine Kar AAR-GST 16

Jeeth Imports & Exports, In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi, Members),
2026 SCC OnLine Kar AAR-GST 10

Jeeva Raksha Trust, In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi, Members), 2026
SCC OnLine Kar AAR-GST 14

John Distilleries (P) Ltd., In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi, Members),
2026 SCC OnLine Kar AAR-GST 18

M11 Energy Transition (P) Ltd., In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi,
Members), 2026 SCC OnLine Kar AAR-GST 17

Narayani Green (P) Ltd., In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi, Members),
2026 SCC OnLine Kar AAR-GST 8

Prestige North West Country Owners Assn., In re, (Kalyanam Rajesh Rama Rao and Sivakumar S.
Itagi, Members), 2026 SCC OnLine Kar AAR-GST 11

Ramanujam Tulsi Ramadas, In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi, Members),
2026 SCC OnLine Kar AAR-GST 9

Solitaire Apartment Owners Assn., In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi,
Members), 2026 SCC OnLine Kar AAR-GST 12

Varaha Land (P) Ltd., In re, (Kalyanam Rajesh Rama Rao and Sivakumar S. Itagi, Members), 2026
SCC OnLine Kar AAR-GST 15

Income Tax Appellate Tribunal [3]

CIT v. Soham Infracon, (Waseem Ahmed, (Accountant Member) and Siddharatha Nautiyal, Member
(Judicial)), 2022 SCC OnLine ITAT 15181

Harshadbhai J. Shah v. CIT, (Annapurna Gupta, (Accountant Member) and Siddhartha Nautiyal,
Member (Judicial)), 2023 SCC OnLine ITAT 7907

Swati Industries v. CIT, (Rajpal Yadav, (Vice President) and Krinwant Sahay, (Accountant
Member)), 2025 SCC OnLine ITAT 22398

National Company Law Tribunal [17]

CIT v. Registrar of Companies, (Mahendra Khandelwal, Member (Judicial) and Anu Jagmohan Singh,
Member (Technical)), 2026 SCC OnLine NCLT 1859

CIT v. Registrar of Companies, (Mahendra Khandelwal, Member (Judicial) and Anu Jagmohan Singh,
Member (Technical)), 2026 SCC OnLine NCLT 1860

Dream Bake (P) Ltd. v. Souther Bakeries (P) Ltd., (Sunil Kumar Aggarwal, Member (Judicial) and
Radhakrishna Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 10751

Goahead Software India (P) Ltd., In re, (Mahendra Khandelwal, Member (Judicial) and Anu
Jagmohan Singh, Member (Technical)), 2026 SCC OnLine NCLT 1858

Gurudev Enterprises v. Arjun Chemicals (P) Ltd., (Sanjiv Jain, Member (Judicial) and Venkataraman
Subramaniam, Member (Technical)), 2024 SCC OnLine NCLT 14730
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Jay Ambe Industries v. MIM Petro world (P) Ltd., (Chitra Hankare, Member (Judicial) and Velamur
G. Venkata Chalapathy, Member (Technical)), 2024 SCC OnLine NCLT 14733

National Oil Co. Ltd. v. Rishra Steel Ltd., (Bidisha Banerjee, Member (Judicial) and D. Arvind,
Member (Technical)), 2024 SCC OnLine NCLT 14736

Omkara Asset Reconstruction (P) Ltd. v. Suresh Atlani, (Deep Chandra Joshi, Member (Judicial) and
Kaushalendra Kumar Singh, Member (Technical)), 2024 SCC OnLine NCLT 14734

Punjab National Bank v. Bhushan Power & Steel Ltd., (Ashok Kumar Bhardwaj, Member (Judicial)
and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 1857

Roselabs Ltd. v. Bank of Baroda, (Shammi Khan, Member (Judicial) and Sanjeev Sharma, Member
(Technical)), 2026 SCC OnLine NCLT 1864

Saphire Corporate Consultants (P) Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member
(Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 1862

SBI v. Arvind Dham, (Bachu Venkat Balaram Das, Member (Judicial) and Atul Chaturvedi, Member
(Technical)), 2024 SCC OnLine NCLT 14731

SBI v. Deepak Kumar Singhania, (Praveen Gupta, Member (Judicial) and Ashish Verma, Member
(Technical)), 2024 SCC OnLine NCLT 13439

Shivinder Mohan Singh (Dr), In re, (Mahendra Khandelwal, Member (Judicial) and Anu Jagmohan
Singh, Member (Technical)), 2026 SCC OnLine NCLT 1861

Sunil Kumar Kedia v. Navin Kumar Tayal, (Shammi Khan, Member (Judicial) and Sanjeev Sharma,
Member (Technical)), 2026 SCC OnLine NCLT 1863

Suryansh Merchandise India Ltd. v. Gujarat Ambuja Exports Ltd., (Shammi Khan, Member (Judicial)
and Sameer Kakar, Member (Technical)), 2024 SCC OnLine NCLT 14732

Union Bank of India v. K. Sridevi, (Dr. Venkata Ramakrishna Badarinath Nandula, Member (Judicial)
and Charan Singh, Member (Technical)), 2024 SCC OnLine NCLT 14735

National Company Law Appellate Tribunal [I1]

Nilanjana Chakravorty Dutta v. Binod Kumar Choudhary, (Rakesh Kumar Jain, Member (Judicial)
and Naresh Salecha, Member (Technical)), 2023 SCC OnLine NCLAT 2929

Central Notification [41]
* Ministry of Finance [Notification No. 22/2026-Central Excise]
* Ministry of Finance [Notification No. 23/2026-Central Excise]
* Ministry of Finance [46/2026-Cust (NT)]
* Ministry of Finance [Notification No. 18/2024-Central Tax]
* Insolvency and Bankruptcy Board of India [F. No. IBBI/2026-27/GN/REG/140]
* Ministry of Agriculture [Draft-Insecticides (Amendment) Rules, 2026 Noti. No. G.S.R. 190(E)]
* Ministry of Commerce and Industry [Corrigendum Case No. CVD(OI)-1/2024]

* Ministry of Commerce and Industry [Sunset Review of Anti-dumping duty investigation concerning
imports of Faced Glass Wool Case No. AD(SSR)-05/2025]

* Ministry of Commerce and Industry [Notification No. 12/2026-27]
* Ministry of Commerce and Industry [Amendment in Import Policy Notification No. 64/2025-26]
* Ministry of Commerce and Industry [Notification No. 8/2026-27]
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* Ministry of Electronics and Information Technology [Usage of Aadhaar for establishing the identity
of candidates at various stage of NIC recruitment Noti. No. G.S.R. 196(E)]

* Ministry of Finance [F. No. IFSCA/GN/2026/008]
* Ministry of Finance [Amendment in Notification Noti. No. S.O. 1397(E)]

* Ministry of Health and Family Welfare [Notification for repealing of the Dentists Act, 1948 and
dissolution of the Dental Council of India Noti. No. S.O. 1445(E)]

* Ministry of Health and Family Welfare [Enforcement of National Dental Commission Act, 2023
Noti. No. S.0. 1446(E)]

* Ministry of Health and Family Welfare [Constitution of National Dental Commission Noti. No. S.O.
1447(E)]

* Ministry of Health and Family Welfare [Constitution of Autonomous Boards Noti. No. S.O.
1448(E)]

* Ministry of Home Affairs [Designation of Exclusive Special Court Noti. No. S.O. 1378(E)]
* Ministry of Information and Broadcasting [File No. 19/1/2023-PCI-Edi.-Part-II]

* Ministry of Law and Justice [Updated List of Centres of Legal Education]

* Ministry of Law and Justice [Noti. No. 3 of 2026]

* Ministry of Law and Justice [Noti. No. 4 of 2026]

* Ministry of Railways [Noti. No. G.S.R. 360(E)]

* Ministry of Road Transport and Highways [Noti. No. G.S.R. 364(E)]

* Ministry of Shipping [Appointment of Director General of Aids to Navigation as the Competent
Authority for Vessel Traffic Services Noti. No. S.O. 1404(E)]

* Ministry of Statistics and Programme Implementation [Notification for conduct of Annual Survey of
Incorporated Service Sector Enterprises 2026 Noti. No. S.0O. 1398(E)]

* Ministry of Textiles [Notification of Jute Bags pricing Noti. No. S.0. 1495(E)]

¢ Reserve Bank of India [RBI/DOR/2025-26/243]

¢ Reserve Bank of India [RBI/DOR/2025-26/244]

¢ Reserve Bank of India [RBI/DOR/2025-26/245]

¢ Reserve Bank of India [RBI/DOR/2025-26/246]

¢ Reserve Bank of India [RBI/DOR/2025-26/247]

¢ Reserve Bank of India [RBI/DOR/2025-26/248]

¢ Reserve Bank of India [RBI/DOR/2025-26/249]

* Securities and Exchange Board of India [Noti. No. HO/47/16/14(1)2026-MRD-POD1/1/7115/2026]
* Securities and Exchange Board of India [Noti. No. HO/(92)2026-IMD-POD-2/1/6961/2026]

* Securities and Exchange Board of India [SEBI/HO/CFD/PoD1/OW/P/2025/3/126/1]

* Securities and Exchange Board of India [Corrigendum F. No. SEBI/LAD-NRO/GN/2026/298]
* Securities and Exchange Board of India [PR No. 16/2026]

* Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/297]

Central Rules/Regulations/Order/Scheme [22]

* Legal Metrology (Government Approved Test Centre) Amendment Rules, 2026
* Bank of India (Officers&apos;) Service (Amendment) Regulations, 2026
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» Fertiliser (Inorganic, Organic or Mixed) (Control) (Third) Amendment Order, 2026
* Meghalaya Foodgrains (Public Distribution System) Control Order, 2004

* Coinage (Issue of Commemorative Coin on the occasion of One thousand years since the first
recorded attack on the Somnath Temple and Seventy Five years of its reconstruction) Rules, 2026

* Aadhaar (Enrolment and Update) First Amendment Regulations, 2026
* National Commission for Minorities (Group ‘B’ and ‘C’ posts) Recruitment Rules, 2026

* Ministry of Electronics and Information Technology, Indian Computer Emergency Response Team,
Scientific and Technical Posts, Recruitment Rules, 2026

* Anusandhan National Research Foundation, Group ‘A’ Posts (Non-ministerial, Scientific and
Technical) Recruitment Rules, 2026

* Code on Wages (Central) Rules, 2026

* Insolvency and Bankruptcy Board of India (Model Bye-Laws and Governing Board of Insolvency
Professional Agencies) (Amendment) Regulations, 2026

* Insolvency and Bankruptcy Board of India (Model Bye-Laws and Governing Board of Insolvency
Professional Agencies) (Amendment) Regulations, 2026

* Model Standing Orders, 2026

* Rajasthan Electricity Regulatory Commission (Electricity Supply Code and Connected Matters)
(Third Amendment), Regulations, 2026

* Punjab State Electricity Regulatory Commission (Electricity Supply Code, Standards of
Performance and Related Matters) (1st Amendment) Regulations, 2026

e Other Beneficiaries and Members of Their Families Medical Facilities Scheme, 2026

* International Financial Services Centres Authority (Finance Company) (Amendment) Regulations,
2026

¢ Central Motor Vehicles (Sixth Amendment) Rules, 2026

* Central Motor Vehicles (Seventh Amendment) Rules, 2026

* Dadra and Nagar Haveli and Daman and Diu Registration of Societies Regulations, 2026
* Lakshadweep Fire and Emergency Service Regulations, 2026

* Railway Board Secretariat Service Rules, 2026

State Rules/Regulations/Order/Scheme/Ordinance [5]
¢ Delhi Home Guards (Amendment), Rules, 2026
* Contingency Fund of Meghalaya (Amendment) Ordinance, 2000
* Contingency Fund of Meghalaya (Second Amendment) Ordinance, 2000

* Meghalaya Parliamentary Secretaries (Appointment, Salaries, Allowances and Miscellaneous
Provisions) Ordinance, 2005

* Meghalaya Commission for Women Ordinance, 2005

States Act [16]
* Himachal Pradesh University of Health Sciences Act, 2017

* Khasi Hills Autonomous District (Nomination and Election of the Syiem, Deputy Syiem and
Electors of Nongstoin Syiemship) Act, 2003
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* Meghalaya Appropriation (No. III) Act, 1999
* Meghalaya Tax (On Luxuries) Act, 2004

* Meghalaya Legislators&apos; Salaries and Allowances (Amendment) Act, 2000

* Meghalaya Value Added Tax (Amendment) Act, 2005

* Meghalaya Appropriation (No. 1) Act, 2000

* Meghalaya Appropriation (No. 1) Act, 2005

* Meghalaya Appropriation (Vote-on-Account) Act, 2000

* Meghalaya Appropriation (Vote-on-Account) Act, 2005

* Contingency Fund of Meghalaya (Amendment) Act, 2000
* Meghalaya Preventive Detention (Amendment) Act, 2003
* Meghalaya Appropriation (No. II) Act, 2005

* Meghalaya Appropriation (No. II) Act, 2000

* Tamil Nadu Repealing Act, 2026

* Tamil Nadu Repealing (Second) Act, 2026
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